
 an>

 Title:  Presentation  of  the  88th  and  89th  Reports  of  the  Standing  Committee  on  Personnel,  Public  Grievances,  Law  and  Justice.

 SHRIMATI  MEENAKASHI  LEKHI  (NEW  DELHI):  I  beg  to  lay  the  following  Reports  (Hindi  and  English  versions)  of  the  Standing  Committee  on
 Personnel,  Public  Grievances,  Law  and  Justice:-

 (1)  Eighty-eighth  Report  on  the  Action  Taken  on  Eighty-fourth  Report  on  Demands  for  Grants  (2016-17)  pertaining  to  the  Ministry  of  Law  and
 Justice.

 (2)  Eighty-ninth  Report  on  the  Action  Taken  on  Eighty-fifth  Report  on  Demands  for  Grants  (2016-17)  pertaining  to  the  Ministry  of  Personnel,  Public
 Grievances  and  Pensions.


